
282.2007 

It 

MA 403/2007 
CP 200/2008 
OA 3334/2002 

Present: Shri Mi(,Bhardwa) counsel for applicant 
Stul LLDhawan counsel for respondents 

Counsel for respondents seeks permission to withdraw the MA 

403/2007. Leave Is granted. MA Is dismissed as withdrawn. 

In respect of orders passed on 2.2.2007 It Is submitted that 

ViUain, Divisional Railway Manager, Olkanar DivisIon, the contemner 

stands transferred to another Division so It is not possible for him to be 

t
present In Court on 1.3.2007. Counsel for respondents submits that 

application is Deing moved for clarificatIon as to whether on dismissal of 

writ petition for default and on revival the stay already granted would 

continue or not. 

List on 8.3.2007. 
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